
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Monday,10th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2583/2018 BASIR UDDIN BARBHUIYA
            Versus
THE STATE OF ASSAM AND 3 ORS.

MR. S Y AHMED
MR. N H BARBHUIYA
MRS N BEGUM

GA, ASSAM

2 WP(C)/2594/2018 OUTREACH ADVERTISING PVT. LTD.
            Versus
DIBRUGARH MUNICIPAL BOARD AND
ANR. (G)

MR. P N GOSWAMI
MS. A VERMA
MR. K P PATHAK

3 WP(C)/689/2022 DIPOK KUMAR SAIKIA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR J PAYENG
MR A DEY

GA, ASSAM
SC, EDU

4 WP(C)/1288/2022 MRS. ARIFA BEGUM
            Versus
THE STATE OF ASSAM AND ANR

MR. P K ROYCHOUDHURY
MR. N G KUNDU
MR G DEKA

GA, ASSAM

5 WP(C)/2315/2022 RUNTI DAS
            Versus
THE STATE OF ASSAM AND 8 ORS

MR. JYOTIRMOY ROY
MR. S SARMA
MR. R HAZARIKA
MR. C CHAKRAVARTY
MR D DAS
MR H M R HOQUE

SC, ELEM. EDU
SC, SSA

6 WP(C)/595/2024 KAPIL HUSSAIN TALUKDAR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. R MAJUMDAR
MR. JUNM LASKAR
MS. J GHOSH

SC, ELEM. EDU
GA, ASSAM

7 WP(C)/1077/2024 BIKALPA NATH AND 2 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR F U BARBHUIYA
MS S DAS

GA, ASSAM
SC, P H E

8 WP(C)/2186/2024 M/S RKD SDR (JOINT VENTURE) AND ANR
            Versus
THE STATE OF ASSAM AND 4 ORS

MR J I BARBHUIYA
MR. L MOHAN
MRS. K H CHOUDHURY
MR A HOSSAIN
SMTI H DEVI

GA, ASSAM
MR. A DHAR (R-4)
MD F FARIDI(R-4)
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082192018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010085052018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028972022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062562022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022042024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010035552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075032024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/06/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MS. N M DEKA 24-05-2024 To 28-06-2024
5) MS. S SARMA 29-05-2024 To 15-06-2024
6) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
7) MR. D KAKOTI 01-06-2024 To 12-06-2024
8) MR D BHATTACHARYA 14-06-2024 To 14-06-2024
9) MR D BHATTACHARYA 24-06-2024 To 24-06-2024
10) MR D BHATTACHARYA 26-06-2024 To 26-06-2024
11) MR D BHATTACHARYA 28-06-2024 To 28-06-2024
12) MR. T ISLAM 03-06-2024 To 15-06-2024
13) MD. I HUSSAIN 05-06-2024 To 14-06-2024
14) MR. S C KEYAL 07-06-2024 To 12-06-2024
15) T A LASKAR 10-06-2024 To 13-06-2024
16) MR D K BORDOLOI 10-06-2024 To 10-06-2024
17) MR H R CHOUDHURY 11-06-2024 To 12-06-2024
18) K U AHMED 20-06-2024 To 26-06-2024
19) MR B PRASAD 10-06-2024 To 14-06-2024
20) MR. A BHATTACHARYA 11-06-2024 To 11-06-2024
21) MR. A BHATTACHARJEE 11-06-2024 To 11-06-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Monday,10th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/479/2019 M/S. GROUP 5 PLACEMENT AND
SECURITY SERVICE AND ANR.
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. M K CHOUDHURY
MR MINTU SAIKIA

MR B D DAS (R4)
MR. SURAJIT DAS (r-3,4,5)
MR. P P DAS (r-3,4,5)
MRS R DEKA (R4)
MR D SARMA (R6)
MR. D N BORAH (R6)
SC, AIC

2 WP(C)/5244/2019 AJOY THINGNOK
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. A KHANIKAR MR. S S ROY (R2, R3)
MR. S BORTHAKUR (R2,
R3)
MS. S KAKATI (R2, R3)
ASSTT.S.G.I.

3 WP(C)/6390/2019 ABHIJIT BHAGAWATI
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. M SARMA
MRS R DEKA

GA, ASSAM

4 WP(C)/7670/2019 SHADEK ALI
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR A M MAZUMDAR
MD R ISLAM
S K DAS

SC, PNRD
GA, ASSAM
MR. A K HUSSAIN
MR. B HUSSAIN
MR A HAQUE

5 WP(C)/7944/2019 JAHIRUL HASSAN LASKAR AND ANR.
            Versus
THE UNITED BANK OF INDIA AND ANR.

MR. S ROY
MR. M H LASKAR

MR. S CHAMARIA
MR. M PHUKAN
MR. M ALI
MR A N SARMAH

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/06/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MS. N M DEKA 24-05-2024 To 28-06-2024
5) MS. S SARMA 29-05-2024 To 15-06-2024
6) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
7) MR. D KAKOTI 01-06-2024 To 12-06-2024
8) MR D BHATTACHARYA 14-06-2024 To 14-06-2024
9) MR D BHATTACHARYA 24-06-2024 To 24-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015192019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173622019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010207482019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010254642019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010263522019


10) MR D BHATTACHARYA 26-06-2024 To 26-06-2024
11) MR D BHATTACHARYA 28-06-2024 To 28-06-2024
12) MR. T ISLAM 03-06-2024 To 15-06-2024
13) MD. I HUSSAIN 05-06-2024 To 14-06-2024
14) MR. S C KEYAL 07-06-2024 To 12-06-2024
15) T A LASKAR 10-06-2024 To 13-06-2024
16) MR D K BORDOLOI 10-06-2024 To 10-06-2024
17) MR H R CHOUDHURY 11-06-2024 To 12-06-2024
18) K U AHMED 20-06-2024 To 26-06-2024
19) MR B PRASAD 10-06-2024 To 14-06-2024
20) MR. A BHATTACHARYA 11-06-2024 To 11-06-2024
21) MR. A BHATTACHARJEE 11-06-2024 To 11-06-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Monday,10th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(IO)/70/2016 HIMADRI DOWERAH
            Versus
RAJIV DUTTA and 3 ORS.

MR.P DAS
MR. N K KALITA
MR.R TALUKDAR

MR.G RAHUL(R-2)
MR.D M NATH R-2

2 WP(C)/1875/2018 RUHUL AMIN
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. M A SHEIKH
MR. N M SARKAR
MS F INTAZ

SC, ELEM. EDU
GA, ASSAM

3 WP(C)/1992/2019 MUKUL KRISHNA MISHRA
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. A DEKA SC, EDU

4 WP(C)/8750/2019 HOUSING AND URBAN DEVELOPMENT
CORPORATION LTD. (HUDCO)
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. A C SARMA
MR G BHARADWAJ
MR B DEORI

GA, ASSAM

5 WP(C)/9255/2019 RINKUMONI DEKA AND 41 ORS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. T J MAHANTA
MR J DAS
MR. A BARUAH

GA, ASSAM
SC, LABOUR AND
UNEMPLOYMENT

6 WP(C)/4490/2022 ABDUL GAFUR LASKAR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A M S MAZUMDER
MR R DAS

SC, ELEM. EDU

7 WP(C)/5152/2022 MD. JIYAUR PASA
            Versus
THE UNION OF INDIA AND 6 ORS.

MD S HOQUE
MR. M DEKA
MR. F A FAROOQUE

SC, PWD ROAD
MR. A K DUTTA
ASSTT.S.G.I.

8 WP(C)/5979/2022 CHINADI HIGH SCHOOL
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A R BHUYAN
MR. M A I HUSSAIN
MR N Z CHOUDHURY

GA, ASSAM
SC, SEC. EDU.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 10/06/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR B ACHARYYA 20-04-2024 To 15-06-2024
2) MR S DASGUPTA 06-05-2024 To 30-08-2024
3) MR D K DAS 20-05-2024 To 10-06-2024
4) MS. N M DEKA 24-05-2024 To 28-06-2024
5) MS. S SARMA 29-05-2024 To 15-06-2024
6) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
7) MR. D KAKOTI 01-06-2024 To 12-06-2024
8) MR D BHATTACHARYA 14-06-2024 To 14-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235572016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061202018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063492019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010287592019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010307342019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130312022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156382022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183242022


9) MR D BHATTACHARYA 24-06-2024 To 24-06-2024
10) MR D BHATTACHARYA 26-06-2024 To 26-06-2024
11) MR D BHATTACHARYA 28-06-2024 To 28-06-2024
12) MR. T ISLAM 03-06-2024 To 15-06-2024
13) MD. I HUSSAIN 05-06-2024 To 14-06-2024
14) MR. S C KEYAL 07-06-2024 To 12-06-2024
15) T A LASKAR 10-06-2024 To 13-06-2024
16) MR D K BORDOLOI 10-06-2024 To 10-06-2024
17) MR H R CHOUDHURY 11-06-2024 To 12-06-2024
18) K U AHMED 20-06-2024 To 26-06-2024
19) MR B PRASAD 10-06-2024 To 14-06-2024
20) MR. A BHATTACHARYA 11-06-2024 To 11-06-2024
21) MR. A BHATTACHARJEE 11-06-2024 To 11-06-2024

 2/2 


	LZ-1
	LZ-2
	LZ-3

